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THE BRANCH MANAGER, RELIANCE GENERAL
INSURANCE COMPANY LTD.

VERSUS

RAM BAHADUR RAI & ORS. ... RESPONDENTS
Date: 09.06.2026

CORAM :
HON’BLE MR. JUSTICE BHASKAR RAJ PRADHAN, JUDGE

For Appellant  : Ms.Rachana Rai, Advocate.
Ms. Anuradha Tamang, Advocate.

For Respondents: None.

The learned counsel for the appellant submits, on
instructions from their client that they do not desire to pursue the
present appeal any further. Accordingly, the appeal is disposed as

withdrawn.

Judge
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